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Matters Ullder PHALGUNA 1 , 1904 (SA A) Rule 377 

SHRI KAMAL ATH: I have got the 
book: here with me, 8.Dd I have got a 
photostat copy of that page; I can lay· it 
on the Table of the House. 

MR. SPEAKER: It seems, he a ' 
very knowledgeable person! 

SHRI KAMAL NATH: He has taken 
the bonier right down to Allahabad. 'The 
Members from Allahabad must it in a 
different House! 

I am convinced that the hon. Members 
will agree with me that this i shameful 
callousness on the part of a man who 
onCe held the rno t powerful chair in the 
world. Richard Nixon apparently got so 
carried away by his blind 'tilt' toward 
Pakistan that he pu 'bed the Indo-Paki tan 
boundary .1S far a Allahabad. 

uch ignoranc of a former President 
o f th world' richest nation is an indi-
cation f Nixon's 1evel of knowledge of 
OUr uh ontinent and the general accu-
racy uf h j~ book. In the same chapter, 
N ixon . nccr at Mrs Gandhi for being a 
"dicta tor". ... (Interruptions) Do yO ll 
agr e? 

HRl SATYASADHAN CHAKRA-
BORTY ( alcutta South): I do not agree 
with th ~ materia l fa t but with his ass~s 

sment T agree. 

HRI KAMAL NATH: Thi is Sat ';\O 
swearing by the Bible because Nixon' , 
lasting cone rn for democracy i immor-
talised in the records of the Watergate 
trials. 

Sir, Nixon is not an ordinary private 
citizen but i still a pillar of the Republi-
can Party which is in power at present. 
The book presumably has official sanc-
tion and backing. Through you, I am 
reque ting the House to demand an un· 
conditional apology from the US State 

Dep rtment for such delirious and absurd 
utterances from one of its former masten. 

(ii) Paki tIlni citizen 
Raja than. 
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(iii) Proper di lribution of loan to poor 
people of Mahara htra under Integrated 
Rural Devcl pment Programme. 
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*The Speaker not having ubsequently accorded the nece ary permission, the 
paper wa not treated as laid on the Table. 


